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Reports and Accounts (2014-15, 2015-16 and 2016-17) of various educational 
organisations and related papers

मानव संसाधन िवकास मंतर्  ालय मȂ  राज् य मंतर्  ी (Ǜ  ी उपेन् दर्   कुशवाहा): महोदय, मȅ  िनÇ निलिखत 
पतर्   सभा पटल पर रखता हंू:—

 (1) A copy each (in English and Hindi) of the following papers, under Section 

25 and sub-section (4) of Section 26 of the National Council for Teacher 

Education Act, 1993:—

  (i) (a) Twentieth Annual Report of the National Council for Teacher 

Education, (NCTE), New Delhi, for the year 2014-15.

   (b) Annual Accounts of the National Council for Teacher Education, 

(NCTE), New Delhi, for the year 2014-15, and the Audit Report 

thereon.

   (c) Statement by Government accepting the above Report.

  (ii) (a) Twenty-first Annual Report of the National Council for Teacher 

Education, (NCTE), New Delhi, for the year 2015-16.

   (b) Annual Accounts of the National Council for Teacher Education, 

(NCTE), New Delhi, for the year 2015-16, and the Audit Report 

thereon.

   (c) Statement by Government accepting the above Report.

 (2) Statements (in English and Hindi) giving reasons for the delay in laying the 

papers mentioned at (1) above.   [Placed in Library. See No. L.T. 8783/16/18]

 3. A copy each (in English and Hindi), of the following papers, under Section 25 

of the National Council for Teacher Education Act, 1993:—

  (a) Twenty-second Annual Report of the National Council for Teacher 

Education, (NCTE), New Delhi, for the year 2016-17.

  (b) Statement by Government accepting the above Report.

[Placed in Library. See No. L.T. 8784/16/18]

4. A copy each (in English and Hindi) of the following papers:—

  (i) (a) Annual Report and Accounts of the Bihar Madhyamik Shiksha 

Parishad, Patna, implementing the Rashtriya Madhyamik Shiksha 

Abhiyan (RMSA), for the year 2014-15, together with the Auditor's 

Report on the Accounts.
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   (b) Statement by Government accepting the above Report.

   (c) Statement giving reasons for the delay in laying the papers 

mentioned at (a) above.

[Placed in Library. See No. L.T. 8689/16/18]

  (ii) (a) Annual Report and Accounts of the Uttar Pradesh Madhyamik 

Shiksha Abhiyan Parishad, Lucknow, implementing the Rashtriya 

Madhyamik Shiksha Abhiyan (RMSA), for the year 2015-16, 

together with the Auditor's Report on the Accounts.

   (b) Statement by Government accepting the above Report.

   (c) Statement giving reasons for the delay in laying the papers 

mentioned at (a) above.

[Placed in Library. See No. L.T. 8777/16/18]

  (iii) (a) Annual Report and Accounts of the Rashtriya Madhyamik Shiksha 

Abhiyan (RMSA), Mizoram, Aizwal, for the year 2015-16, together 

with the Auditor's Report on the Accounts.

   (b) Statement by Government accepting the above Report.

   (c) Statement giving reasons for the delay in laying the papers 

mentioned at (a) above.

[Placed in Library. See No. L.T. 8776/16/18]

  (iv) (a) Annual Report of the Central Tibetan Schools Administration 

(CTSA), Delhi, for the year 2016-17.

   (b) Annual Accounts of the Central Tibetan Schools Administration 

(CTSA), Delhi, for the year 2016-17, and the Audit Report 

thereon.

   (c) Review by Government on the working of the above 

Organisation.

   (d) Statement giving reasons for the delay in laying the papers 

mentioned at (a) and (b) above.

[Placed in Library. See No. L.T. 8781/16/18]

  (v) (a) Annual Report and Accounts of the State Society of Manipur, 

implementing the Rashtriya Madhyamik Shiksha Abhiyan 

(RMSA), for the year 2014-15, together with the Auditor's Report 

on the Accounts.

Papers laid  on the Table
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   (b) Statement by Government accepting the above Report.

   (c) Statement giving reasons for the delay in laying the papers 

mentioned at (a) above.

[Placed in Library. See No. L.T. 8780/16/18]

  (vi) (a) Annual Report and Accounts of the State Society of Manipur, 

implementing the Rashtriya Madhyamik Shiksha Abhiyan 

(RMSA), for the year 2015-16, together with the Auditor's Report 

on the Accounts.

   (b) Statement by Government accepting the above Report.

   (c) Statement giving reasons for the delay in laying the papers 

mentioned at (a) above.

[Placed in Library. See No. L.T. 8780/16/18]

  (vii) (a) Annual Report and Accounts of the Gujarat Council of Elementary 

Education, implementing the Sarva Shiksha Abhiyan Mission, 

Gandhinagar, for the year 2014-15, together with the Auditor's 

Report on the Accounts.

   (b) Statement by Government accepting the above Report.

   (c) Statement giving reasons for the delay in laying the papers 

mentioned at (a) above.

[Placed in Library. See No. L.T. 8779/16/18]

  (viii) (a) Annual Report and Accounts of the Gujarat Council of Elementary 

Education, implementing the Sarva Shiksha Abhiyan Mission, 

Gandhinagar, for the year 2015-16, together with the Auditor's 

Report on the Accounts.

   (b) Statement by Government accepting the above Report.

   (c) Statement giving reasons for the delay in laying the papers 

mentioned at (a) above.

[Placed in Library. See No. L.T. 8779/16/18]

  (ix) (a) Annual Report and Accounts of the Sarva Shiksha Abhiyan 

Society, Chandigarh, Union Territory of Chandigarh, for the year 

2016-17, together with the Auditor's Report on the Accounts.

   (b) Review by Government on the working of the above Society.
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